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DETENTION AND RELEASE OF A MEMBER

The following message addressed to Hon'ble Speaker,
Delhi Vidhan Sabha was received from ACF, North #est Distt.
Jelhi on 10.08.99 :-

"I have the honour to inform you that
Smt. Sushila Devi, Hon'hle member of
Lecislative Assembly, Delhi was arrested
in case FIR No.464/99 u/s 186/332/353/34
IPC under Police Station Mangol Puri on
04.08,1999.

She was immediately released on bail
as per prior order of Additional Sessions
Judge, Delhi."

S.K. SHARMA
SECRETARY
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